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(x)  Training on Counselling Skills, Mentoring etc. are also being conducted

at CISF Training Programmes.

{x1) Sashatra Seema Bal (SSB) personnel deployed in units/places ivolving

hardship are being given rest at regular intervals.

{x11) In Assam Rifles, several steps such as Inter-Personnel Interaction, Regular
leave and welfare measure, Family Accommodation, Improvement of living
conditions, Buddy System, Grievance Mechanism etc, are being undertaken

to reduce stress amongst the Police Personnel

(xiii) In ITBF, various steps being taken in this regard include timely leave
to troops, Medical facilities at BOPs/BHQs and Separate Families
Accommodations (SAFs) among others. While personal problems are being
looked into by senior officers, efforts are made to rotate troops periodically
from Extreme Hard Area {(EHA)Hard Area (HA) to Soft Areas. Sports,
Yoga, Spiritual classes, cultural activities, etc. are also being conducted/
held frequently at Unit level.

(xiv) Besides the above, 60 days Earned leave, 15 days Casual Leave, Paternity/
Maternity Leave, Medical Leave etc. are admissible to the personnel of
CAPFs at the field level Personnel are granted leave at regular intervals

as per their requirement, liberally.
BPR&D

2780. SHRI AJAY SANCHETI: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the objectives behind setting up of the Bureau of Police Research &
Development (BPR&D);

(b) how far these objectives have been achieved;

{c) whether a large number of projects sanctioned since 1995 are not yet

completed,
{d) if so, the details in this regard; and
{e) the initiatives taken to complete these projects?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Bureau of Police Research and
Development (BPR&D) was set up on 28.08.1970 with the objectives to identify the
needs and problems of Police i the Country and to undertake appropriate research

projects and studies to suggest policy options to address the emerging challenges.
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It was also mandated to keep itself abreast of the latest developments in the fields

of science and technology, both in India and abroad.

(b) BPFR&D is continuously working to achieve these objectives through its

different activities and in collaberation with different stakeholders.

{c) and (d) No research project is pending which 1s awarded by BPR&D before
2007.

However, Nine projects under Eleventh Five Year Plan Scheme, Eighteen projects
under Non-Plan Scheme of Research and Correctional Administration Division and

Two projects under Modernization Division are underway.

{e) An exhaustive internal review ol all the research projects was conducted and

appropriate necessary action has been taken to complete the pending/underway projects.

Non-utilization of funds for modernisation of police forces

2781. SHRI PARIMAL NATHWANI: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether various States have not utilized the allocation meant for modernisation

and tramning of their police forces;
{b) 1l so, the details thereof and the reasons therefor;

{c) whether lack of traiming and non-modemnisation of the forces are the main
reasons for increase in the number of police/para-military personnel killed in the

country and if so, the reaction of Government thereto;

{d) whether Government has any proposal to enhance the participation of States
affected by naxal violence for analysis, sharing of intelligence inputs and coordination

to check the loss of lives, and
{e) 1l so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) So far as Modernisation
of State Police Force Scheme is concerned, out of total of ¥ 13749.81 crore released
to States from 2000-01 to 2013-14, the States have utilised of ¥ 13145.27 crore
{95.6%) as on date. An unspent balance of ¥ 604.54 crore out of the said released
amount, 1s still pending with the States.

In addition, an amount of ¥ 3676.00 crore (X 2441.00 crore for Police Training
and T 1235.00 crore for Police Housing) was allocated to the State Governments

under Thrteenth Finance Commission for Police Training and Police Housing.



